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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 8.08.2016

NAME OF THE COMPANY: Sh. Mukesh Arneja
Vs.
M/s. Mohindra Stainless Ltd. & Ors
SECTION OF THE COMPANIES ACT: 196 of the Companies Act 2013,
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Order

On behalf of the arguing counsel Mr. Saurabh Kalia, a request for adjournment has been
made on the ground that he is out of station.

2. List for argument on 3.10.2016
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